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11

12

Case
Type
(6]0)

CPAN

CRM
CRM

CRM
MAT

MAT

MAT

SAT
WPA

WPA

WPA

Filing No.

1236/2021

430/2021

4374/2021

4377/2021

4379/2021
601/2021

603/2021

604/2021

69/2021

10806/2021

10860/2021

10861/2021

Petetioner

TAPAS DUTTA

GARIMA RUNGTA

MODDASER ALAM @ MADHU AND ORS.

KAILASH MONDAL

KANIKA KUNDU

POWER GRID CORPORATION OF INDIA LTD

WEST BENGAL MADRASAH SERVICE
COMMISSION AND ANOTHER

WEST BENGAL STATE ELECTRICITY

Calcutta High Court (Appellate Side)

Scrutiny List From 24-06-2021 To 24-06-2021

TRANSMISSION COMPANY LIMITED AND

OTHERS

GOLAM NABI

PRANTICK DEY

JITENDRA NATH SARKAR

M/S. BENGAL ENERGY LIMITED AND ANR.

Advocate Compliance By

Date

MRITYUNJOY 15-07-2021

HALDER

SIDDHARTHA 15-07-2021

SHROFF

SUNNY NANDY 15-07-2021

PARTHA SARATHI  15-07-2021

DAS

BANDANA MAITY 24-06-2021

UTTAM KUMAR 24-06-2021

MANDAL

MADHUSIMA 15-07-2021

MUKHERJEE

SUMIT RAY 15-07-2021

TAPAN KUMAR

RAY

SUBHRANGSHU

PANDA

GAZI FARUQUE 15-07-2021

HOSSAIN

AASISH 15-07-2021

CHOUDHURY

Reason For Compliance

PAGINATION DONE ON ORIGINAL CERTIFIED COPIES

SYNOPSIS, LIST OF DATES, XEROX COPY OF THE
ORDER IS NOT ANNEXED AFTER THE PRESENTATION
FORM

NOTARY STAMP IS MISSING IN PETITIONERS PHOTO
I.D.

THE SALUTATION OF THE HONOURABLE CHIEF
JUSTICE IS NOT CORRECT

1) PP COPY IS NOT ATTACHED WITH THE FORM.

1) ADVOCATES SIGNATURE IS NOT PRESENT IN THE
SECOND JUDGES COPY

2) MOBILE NUMBER AND EMAIL ID OF THE
PETITIONER IS MISSING IN THE FORM

SYNOPSIS, LIST OF DATES AND XEROX COPY OF THE
ORDER IS NOT ATTACHED AFTER THE
PRESENTATION FORM

1. XEROX COPY OF THE ORD

ER NOT PRESENT

2,AGE OF THE PETITIONER NOT WRITTEN ON THE
FORM

1. WRONG ADDRESSING OF THE HONORABLE CHIEF
JUSTICE

2. ABSENCE OF THE ADVOCATE WELFARE LOGO

MOBILE NO OF THE PETITIONER NOT WRITTEN ON
THE PRESENTATION FORM



SI  Case Filing No.

Petetioner

Advocate

Compliance By

Reason For Compliance

No. Type
13 WPA 10870/2021

14  WPA 10873/2021
15 WPA 10883/2021

16  WPA 10884/2021

Printed On 24-06-2021

SISIR RANJAN HALDER

SWARNAVA CHATTERJEE

PANNALAL KARMAKAR AND ORS

EMPLOYEES STATE INSURANCE MEDICAL
ASSOCIATION AND ANOTHER

ASOK BANERJEE

ASIS
BHATTACHARYA

SYED SAMSHUL
AREFIN

ANUJIT
MOOKHERJI

Date
15-07-2021

15-07-2021

15-07-2021

15-07-2021

THE PINCODE NO OF THE RESPONDENT NO 3 IS NOT
PRESENT.

MOBILE NO OF THE PETITIONER IS NOT WRITTEN ON
THE FORM

PETITIONER PH. NO. IS ABSENT

1.INCOMPLETE INDEX.
2. AGE OF THE PETITIONER NOT WRITTEN ON THE
FORM



